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MR. SPEAKER: How does it arise?
That is between the parties. It is
absolutely unnecessary here. How
does Golwalkar come in defence?
Whoever might say that, it is un-
called for and it is an unnecessary
remark here. I am sorry.

Mera™ @ @ A9 I
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MR. SPEAKER: I have said that {t
is uncalled for.

S $ET W T T O &
N AT 43 & wuw geet F firsar-
s fead 1 2w F Rt e
T d T NER A A ?

MR. SPEAKER: I have myself said
that it is uncalled for and it is not
desirable. Will you kindly sit down?
Let him take my word, when the
Speaker or the Chair says it.

SHRI RANJIT SINGH: Now that
we suspect that the Government has
at long last realised that there are
some islands to be defended by the
Indian Navy belonging to us, and
in view of the statement of the De-
fence Minister during the speech on
the Defence budget that these is-
lands are being patrolled by the
Indian Navy, may I know (a)
whether there is a fixed periodicity
for patrolling these islands so that
it may be ensured that no island is
missed during the year and if he
cannot disclose the periodicity for
security reasons, could he at least
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assure the House that there is a fixed
periodicity, and (b) whether he i
actively considering or what he has
done abaut the suggestion of the pre-
vious Naval Chief that there should
be some naval patrol Dbases, air
bases, for patrolling the oceans on:
the Indian eastern coast and the west-
ern coast? What action is he taking
regarding that suggestion?

SHRI SWARAN SINGH: About
(a) I would say that the naval boats
and naval patrol boats and other
naval craft do patrol these various
islands from time to time. As re-
gards the various time intervals, as
he himself has judged it correectly, it
is not proper to disclose it.

About the second part—part (b) I
would like to say that there are, both
in the eastern coast and the western
coast, naval bases as you may call
them so, where from patrolling takes
place from time to time in all these
regions.

SHRI RANJIT SINGH: I am talk-
ing about air patrols.

SHRI SWARAN SINGH: Air re-
connaissance also is undertaken.

SHORT NOTICE QUESTION

Suspension of Production of Filmg in
Bombay

+
SNQ19, SHRI GEORGE FERNAN-
.~ DES: s
SHRI S. S. KOTHARI:
SHRI S, K. TAPURIAH:
SHRI HIMATSINGKA:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that the
shooting of films has stopped in
Bombay thus rendering 10,000 per-
sons unemployed;

(b) what steps are being taken by
Government to resolve the crisis; and



3203  Orals Answers

(c) whether Government would
consider immediately nationalisation
of the cinema industry as a perma-
nant golution?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) to (c). In the
agreement reached on the 28th March,
1968 copy of which was placed on
the table of the House the question
of rentals or otherwise of theatres
was left for detailed discussion but
it was agreed that the rentals would
be readjusted in a manner fair to
the producers. The modification in
rentals was to be applicable from
12th April 1968 and the decision
about modification was to be an-
nounced before 30th April, 1968 by
Shri C. V. Desai and Shri Roshan Lal
Malhotra. In case of difference of
opinion, the Minister of Information
and Broadcasting was to arbitrate.
It was expected that the underlying
principle would be applicable to
other circuits. Unluckily, it seems
that on the 2nd April, 1968 the Film
Producers in Bombay decided to
stick to their original decision till a
settlement was arrived at between
the producers and the Film Stars
and the producers and the exhibitors.

The work in about 17 Studios in
Bombay, five in Madras and one in
Calcutta is reported to have come to
a halt and theatres showing Hindi
films have been affected, It is
claimed that the employees would
not be laid off but some of the em-
ployees complain about unemploy-
ment. About 161 feature films in-
cluding 60 colour films are under
production at present and their fate
hangs in the balance. Luckily Madras
has restarted production and exhibi-
tion of Hindi films.

The producers, Distributors, Film
Stars and Exhibitors have been meet-
ing the Minister of Information and
Broadcasting. Though the question of
high cost of production may not
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evade solution, the question of ren-
tals is a more difficult one.

The situation continues to be fluid.
Continuous efforts are being made
by the Union Government and the
chances of settlement are not ruled
out. The question of nationalisation
therefore, has so far not been con-
sidered by the Government. It is a
suggestion for action.
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“l am definite that if all con-
cerned decide to stop paying
black money most of the
problems will solve automa-
tically. It is not only big
stars but even smaller fry—
art directors, cameramen,
music directors, song writers,
story writers, theatre-owners,
in short, everybody who is In
a position to demand get

black money. The criterion:
if the star can, why not we?

In the present dispute,—
g Mg i §
“Strangely enough, or should I

say, deliberately enough, no-
body has raised his little
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finger against the system of
black money: neither the
producer, nor the distributor
nor the exhibitor, and I re-
gret to say even representa-
tive of the workers,”

AN HON. MEMBER: Nor the
Ministers.
T 1T FAHT IFA T TR ¢

“Mr, K, K. Shah met the film pro-
ducers and tried to solve
their problems gratuitously.
Why did he not demand a
categorical assurance that no
producer will pay black
money  henceforward? The
dispute would have immedi-
ately evaporated.”

@ Rt grom ¥ F A w@eT ¥
q&aT =vear § fF 97w 4 F e
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wY g A ?

MFodoqg: Famadr2fs
Y favmr wd A § § agw sa=
G A & AT IE ¥ FE ATH HEA
Tg 7€ § A 79 AW H N 39 a9z
I IR FTIIATE AfeT TEH A
A FEU WAL T A qFATE T
= ¢ g a8 ¥ fadex a1ddf &1 3=
WegaEe Fagaam 21 DAfaww
¥ siggad FT fM AT AR IR
a9 ¥ F9 @1 W@, 9g e A
21 few & A @y Wy fawE
feamar smgar § ooy oF e wmn
t 9T T sEE A oA
A s T ATE 3
7w\ & fadt o wrf weqr  Frwren
TR | AT Y CAF FAT I}
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mfgd T ag §

“The decision will be announced
before 30th April 68 by Messrs C. V.
Desai and R. L. Malhotra,”

forgiv gw o= geamee 7T §

“In case of difference, Mr, K K.
Shah will decide.”

€9 greqifed q@are ¥ arOEHd
AR ¥ ag arq ot wE R

“While efforts of Mr. K. K. Shah,
Minister for Information and Broad-
casting, to resolve the present crisis
are highly laudable and will be
appreciated by everyone, the issues
involved are far too complex to be
settled at the official level. . . The
present war has to continue until the
issues are settled and the film-maker
is allowed to be on his feet to carry
on his production activity with  his
expected devotion to art.”
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SHRI S. S, KOTHARI: Unlike my
hon. friend, Mr. Fernandes, I am not
enamoured of the films produced by
Mr. K. K. Shah. His films may give
good instruction, but they are a bad
amusement and frankly I would not
entrust to him the task of producing
films in the country. Therefore, I am
firmly opposed to nationalisation. Sir,
this industry is a hot-bed of corrup-
tion and all kinds of malpractices
exist there. In view of this, would he
consider puti:ng an end to financing
some of the films particularly because
he has alreardy incurred a loss of more
than Rs. 20 to 30 lakhs and he is still
continuing eo jeopardise public money
by inves:ing it in such doubtful pro-
jects? May I know whether he would
put a stop to it and also how the pre-
sent dispute affects the loans he has
already given for film production?

SHRI K, K. SHAH: My hon. friend
ought to remember that the Film
Finance Corporation is interested in
encouraging new entrepreneurs. We
are giving at the most Rs. 4 or 5 lakhs
whereas the cost of these fllms is
about a crore. Therefore, he should
not compare the work of the Film
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Finance Corporation with the work
done by big people where Rs. 18 to 20
lakhs are charged for a film  star.
There is no doubt that our work is also
affected. I had given the number—161
films are affected.

SHRI S. K. TAPURIAH: The de-
mand for nationalisation by certain
sections here arises not out of any
consideration for the workers who
have been thrown out of job tempo-
rarily, but out of other ulterior politi-
cal and trade union -considerations.
It may be all right for Hon, Shri Fer-
nandes when he makes half a lakh of
workers stay at home by calling a
strike of BEST workers in Bombay but
when there is some other difficulty
which makes the people go home
temporarily, he does not like it. I am
sure the hon. minister would agree
that the crisis has arisen because of
the serious imbalance between supply
and demand, i.e. between the require-
ment and availability, of cinema halls
in the country. We have in our coun-
try only 11 cinema halls per million
population compared to 92 and 64 in
U.S.A. and Japan respectively. Cine-
ma halls provide excellent opportuni-
ties for employment and revenue,
Even with this small number of
cinema halls in our country, about
1% lakhs of people are employed and
our Governments—both at the Centre
and in the States—get Rs. 75,000 an-
nually from each cinema hall. May I
know, therefore, whether he will take
steps, along with the State Govern-
ments and other authorities concerned,
to step up the building of cinema halls
in the country and if possible set up
a target that within two years, the
number will be doubled?

SHRI K. K. SHAH: The licences
given by some States have not fruc-
tified because the cost of construction
of a theatre ig so high that they do
not want to put it up.

SHRI HIMATSINGKA: In view of
the fact that the present trouble has
arisen on account of the heavy ex-
penses incurred in producing filme
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due to the heavy amount they have
to pay to the so-called film stars, will
the minister consider the method
followed in Bengal—producing fllms
at cheap costs but which areof a
much higher quality? Will he advise
the film producers to spend less money
and not allow black money to be paid
so that this trouble may not arise?

SHRI K. K. SHAH: That effort has
alsc not succeeded. A great man
like Satyajit Ray succeeded for some
time, but then other difficulties have
cropped up. The only way to solve
this is to persuade the fillm stars to
share the receipts and not ask for the
price in the beginning. Efforts are
being made in this regard.

SHRI TENNETI VISWANATHAN:
Some friends have given all the rea-
sons why the industry should be na-
tionalised, There is an additional
reason. In view of the fact that if it
is nationalised, the minister like a
moon can control all the stars, why
does he not pursue the idea?

SHRI K. K. SHAH: I do not know
if my hon. friend is interested in it,
but I am not.

MR. SPEAKER: But first you should
make him a minister, before he can
become a moon and all that!

SHRI HEM BARUA: Since the pro-
duers’ association, in co-operation
with the workers, are waging a fight
against the feudalistic mentality of
the exhibitors who are minting tons
of money and since films are good
foreign exchange earners and since
the production has been stopped be-
cause of this strife between the pro-
ducers and exhibitors, may I know
why—if Mr. Shah can solve the prob-
lem, well and good; but if he cannot,
as is clear from the statement, may I
know why he does not propose to send
this matter to arbitration for solu-
tion?

SHRI K. K. SHAH: If it can be
solved by arbitration, I will be very
willing to send it ta a High Court
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judge. But I can assure him that if
there is no settlement in this industry
which concerns about Rs. 100 crores,
Government will not keep quiet,

SHRI AMRIT NAHATA: Most of
the hon. members are cine-goers, but I
am a film-maker. In view of the fact
that the producers—big and small—
were fighting amongst themselves and
they have now realised the utter futi-
lity and wastefulness of the methods
they have been following till now,
in view of the fact that they have
ralised that they must pay less to
the stars and not pay any black
money, so that the cost of produc-
tion may be brought down, in view
of the fact that they have come to
realise that these theatres take away
the lion’s share of the collections, in
view of all these, do I expect that the
Government of India will encourage
these new trends among film produ-
cers and gee to it that they come to
an honourable settlement with the
stars on the one hand and the exhi-
bitors on the other?

SHRI K. K. SHAH: It is true that it
is a difficult problem. . . ..

SHRI S, M. BANERJEE: Sir, he isa
producer and. . . .

SHRI AMRIT NAHATA: I am not a
producer; I am only a director.

SHRI XK. K. SHAH: 1t is true that
the problem has become very difficult
because hundreds of producers have
to go out of business every year and
there is a loss so far as the producers
are concerned of about Rs. 8 crores to
Rs. 10 crores every year, Therefore,
this cost has to be cut down at both
ends, one at the end of cinema stars
and the other at the end of theatres.

oY Wo Wio wAW : A w7 Firrfor
FE F for a1 2w & Aol & wfer
&7 157 7o F o fow feeY Y o
¢t 7 e Nzad wAwEET oY &
aravE AT A ST Ty & /fE 3w
F far w1o 4 A Jew@ A B
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SHRI K. K. SHAH: Sir, I have not
made any commitment. This is a
‘bigger question. I have said, if neces-
:sary, all these questions will be con-
sidered.

ot waw fag . #a7 A wEEw
1 78 @ wrqw § fr fadwn & oo
AW AE A R @Y ? T g
# qq7 ag e 7 v 5 ag fadmm
FERY TR AR I !

‘SHRI K. K. SHAH: I do not agres.
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FA ¥ ¥ ooy g7 09 A H A9
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wuF fFy a3 § | & Srar wgar g w
Wt g & F1 ag e @
& = foeit & T & gfusaw v
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fF @Y s/ ¥ sarer A7 fRew A
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¥ 5 33 & afy ¥ e o
IS FTH AGT R M qF FRT ATATY
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i g ¥ a7 79T g AT |
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SHRI K. K, SHAH: Sir, in pursu-
ance of a Resolution passed by the
Rajya Sabha a Committee has already
been set up and that Committee will
go into this question.

SHRI R. K. SINHA: The Indian film
industry is one of the biggest in the
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world and it has a monopoly of the
entertainment fleld in India. As such
it can improve or corrupt the mind
of our youths and students. The stan-
dards generally have gone down. It
is also a source of income to the Gov-
ernment. In view of the fact that
because of evasion of income tax and
presence of black money the film in-
dutry has become a world of sharks
will the Government of India think
that an inquiry should be held into
the whole gamut of the film industry
and a solution should be found which
may be helpful to the youth and stu-
dents of this country?

SHRI K. K. SHAH: The facts are
already known. Whatever more have
to be found will be gone into by the
Committee that has already been
appointed,

@t e gredt ;. wT s
wERT F @ AT A e § fe
a3 ¥ faww w7 AT g9 W
it # W et o wrem feest
& T aga & @ o € Afew g
T T F= A W I freny W
qoT ¥y &, ArEl Ty wd T F
wQF T w7 W o & 7 war
Y A ® oW ¥ @R §T W
X @ ¥ F 99N g § afy
o & fauft ET *7 AW ATER A}
WA AT Y wF ?

SHRI K. K. SHAH: So far as export
is concerned, there is the IMPA. The
Indian Motion Picture Export. Assc-
ciation has been set up by the Govern-
ment of India and all efforts are made.
In spite of that such things do happen.
It is a fact.

SHRI D. C. SHARMA: Recently,
Sir, a Czechoslovakian film delega-
tion came to our country and from
among that a lady who played a
major role said that she did not get
more than Rs. 5600 for playing a role
in any film. May I ask the hom.
Minister whether he will control the
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incomes of these film stars so that some
of the money that is saved goes to
those persons who belong to the
gecond, third or fourth rank of workers
in the ilm industry?

SHRI K, K. SHAH: Sir, it is a sug-
gestion for action.

s} wag A e © F frent & T-
s Faw # @t § ¥ ag aw
e § f5 Y svegee & ag O feed
A R FIT N qWH AR
daT sarer fa & aar s g9 awg ¥ ool
FqET W AT g o ¥ 3w &
Tegvg wfkad 1 fmto g1 99 ¥ a3
I KT A TG AT | FH F wATAT
FRIF AN A WA ™ EAHF
TH &l @ AN Ig TR FWQ § WLAR
SR o | & A AgIeg § AT e
£ fF aa1 I Ao 1S 5@ TFR A
fiven aAmaY fow & e w7 qagEs
# g wfea 1 fator gy ?

ot %o ¥o MY : TE IF TEA
TET T Y § 99 & AT TF FHeT
gAY § 1 98 TEd A H i FAY
& W 0% R foen e # afine
wRE

WRITTEN ANSWERS TO QUES-
TIONS

Requests from Indiang Settled in
African Countries

*1142. SHRI SITARAM KESRI: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government have re-
ceived requests from a large number
of Indians settled in African coun-
tries for permission to migrate with
the finances they have earned in those
countries; and

(b) if so, the number of such appli-
cants and the total amount involved
and Government’s reaction thereto?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH):
(a) and (b). So far, Government of
India have received only one request
from a person of Indian origin, holding
a UK and Colonies Passport, for per-
mission to migrate to India with his
financial assets. It is understood that
the person concerned has been autho-
rised by the Central Bank of Keaya
to remit, in the first instance, a sum of
100,000 East African Shillings which
is equivalent to Rs. 105,000. The re-
quest made by the immigrant in ques-
tion is receiving the Government of
India’s consideration.

Pension of Officers

*1143. SHRI UMANATH:
SHRI SATYANARAIN
SINGH:

Will the Minister of DEFENCE be
pleased to state:

(a) the rate of pension after the re-
tirement of the Officers who are pro-
moted from ranks and of Officers of
the permanent Regular Commission
respectively;

(b) the reasons for difference in
rates of pension, if any; and

(c) whether Government propose
to reguarise the pensions of all the
officers?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a)
to (c). A statement is laid on the
Table of the House. [Placed in Lib-
rary. See No. LT-827/68].

Vacancies in Officer’s Rank

*1144. SHRIMATI SUSEELA
PALAN:

SHRI K. ANIRUDHAN:

SHRI E. K. NAYANAR:

Will the MINISTER OF DEFENCE
be pleased to state:

(a) whether it is a fact that certain
percentage of vacancies in the Officers’
rank were reserved for promotion from
ranks in the army;





